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MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION
CORRIGENDUM

New Delhi, the 30th January, 2026

S.0. 949(E).— In the Notification S.O. 174(E) dated 12th January, 2026, published in the Gazette

of India, Extraordinary, Part II, Section lll, Sub-section (ii), at Serial No. 1, the name of the office is partially
modified as under:-

“Regional Office, Darbhanga” may be read as “Sub Regional Office, Darbhanga”.

All other contents of the said Notification shall remain unchanged.

[F. No. E-11013/6/2016-Hindi]
ASHISH KUMAR GUPTA, Jt. Secy.
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